
BEFORE THE NATIONAL GREEN TRIBUNAL SOUTH ZONE AT CHENNAI 

MEMORANDUM OF APPEAL 

 (Under Sections 16 read with 18(1) of the National Green Tribunal Act, 
2010) 

Appeal  No.                    of 2020 

K.Saravanan       … Applicant  
Vs 

 
The Tamilnadu Polymer Industries Park ltd  
& another        … Respondents  

 
INDEX 

 

SL No.  DESCRIPTION  P No.  

1 Affidavit of K. Saravanan 1 

2 CZMP maps in colour 4 

4 Letter of the MoEF dated 30.09.1997 7 

5 Photographs and videos of the project site in pen drive/drive 
link 

9 

 
 

Through  
A.Yogeshwaran 

Counsel for the Applicant  
No. 18, vadhula, Brindhavan Street,  

Mylapore, Chennai  
email :yogeshwaranadv@gmail.com 

Ph :9566254546 
 
 

Sriraksha V Srivatsav
11



BEFORE THE NATIONAL GREEN TRIBUNAL SOUTH ZONE AT CHENNAI 
MEMORANDUM OF APPEAL 

 (Under Sections 16 read with 18(1) of the National Green Tribunal Act, 
2010) 

Appeal  No. 11   of 2020 
K.Saravanan       … Applicant  

Vs 
The Tamilnadu Polymer Industries Park Ltd  
& Another        … Respondents  

 
AFFIDAVIT OF K.SARAVANAN 

 
I, K.Saravanan, Son of Kasinathan, Aged about 37 years, residing at No. 30, Urur 

Kuppam, Besant Nagar, Chennai – 90 do  solemnly affirm and sincerely state as 
follows: 

1. I submit that the subject project site is a waterbody forming part of the Ennore 
wetland complex. This area was part of the waterbody covered in the 1996 

CZMP for this region (Sheet 2). However, in an unapproved map drawn in 1997 
– this entire area along with the kosasthaliyar river went missing. Copy of the 

1996, 1997,2018 CZMP maps in colour with the project site marked is filed 
herewith.  

2. CZMP map demarcates the tidally influenced waterbody and then demarcates 
extent of CRZ area from the periphery of the waterbody.  It is seen from the 

1996 CZMP that this area has been marked as “S.P” (salt pans) inside the 

waterbody.  It is also seen that CRZ area is marked from the boundary of this 
waterbody – meaning that the subject area marked as “S.P” is inside the 

waterbody demarcated. In the Ennore region – tidally influenced backwater 
areas were used for salt harvesting by creating bunds to retain water and 

evaporate it to harvest salt.  
3. In the MoEF&CC’s letter dated 30.09.1997, approving certain modifications 

sought by the Tamilandu Government very clearly permitted only the following:  
a. Reclassification of the area from CRZ - I to III was approved; 

 
b. Reduction of CRZ area to 100 meters from the backwater was approved; 
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c. To adopt backwater area as demarcated by the Chief Hydrographer to 

the Government of India and to modify the earlier map that was based 
on IRS imagery data was approved; 

d. Regrading exclusion of salt pan areas from CRZ, 
(i) in case the salt pan area lies in the intertidal zone, it was made 

clear that it will form part of CRZ and under no condition this 
area can be excluded from CRZ 

(ii) In case the Salt pan area fell outside the HTL of the backwater 
area, then 100 m width or the width of the backwater, 

whichever is less, of the salt pan area will have to be 
demarcated as CRZ.  

 
4. It is thus clear that only the salt pan areas falling beyond 100 m or width of the 

creek alone could have been excluded from the CRZ area. Copy of this letter is 
annexed along with this affidavit. These issues were considered by this Hon’ble 

Tribunal in its judgment in Application No. 241 of 2017 wherein this Hon’ble 
Tribunal clearly directed that the 1996 CZMP should be used as base map when 

new CZMP is prepared. It is submitted that the fact that this site is a waterbody 
is clear from the project proponent’s own EIA report, photographs filed.  
 

5. It is submitted that the 1st respondent filled in the wetland with ash and 
dredged soil and has converted water spread area that was biologically active 

and teeming with birdlife. Fortunately, the northern corner of the project site 
is yet to be completely filled in and offers a glimpse of how this waterbody 

looked prior to being dumped with ash and dredged soil. A video showing this 
area and its depth, elevation of the filled in area is also filed herewith. It is 

submitted that it will be useful to collect undisturbed core samples from the 
undisturbed area as well as the areas where ash, dredged soil has been dumped 

to fill in the waterbody and raise its height – in order to ascertain the extent to 
which such filling has been done so that the waterbody can be restored to its 

original state.    
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6. However, despite the filling in, the project site has large areas where water has 

stagnated during the rains and in these areas, a great number of migratory 
birds are found. Videos and photos were made on the 24th, 27th & 29th of this 

month and are filed for the consideration of this Hon’ble Tribunal. From the 
videos, experts from Madras Naturalists Society have identified the presence of 

Greater Flamingos, Brown Headed Gull, Heuglin's Gull, Pallas' Gull, Caspian 
Tern, Lesser Crested Tern, Greater Crested Tern, Common Tern, Indian Thick 

Knee, Whimbrel, Black tailed Godwit, Common Red shanks, Lesser Sand plovers 
and Green Shank at the site for the proposed project.  

 
7. The 1st respondent has also constructed roads/paths using jalli on the ash and 

concrete retaining walls have been constructed, dividing the wetland. In fact, 
while driving on these paths, google maps shows that the vehicle is in the 

middle of a waterbody marked blue on the map. Photograph of the same is 
produced. 

 
8. It is submitted that evidence produced along with this affidavit is proof that the 

project site is part of a biologically active waterbody. Migratory birds visit the 
same waterbody every year and the fact that flamingoes and other birds were 

found in the site is proof that this area was previously used by them as feeding 

grounds / roosting areas.  
 

9. It is reiterated that the illegal land filling commenced even without consent 
from the Pollution Control Board as evidenced by the RTI reply. It is submitted 

that had the project proponent disclosed the fact that the subject area is part 
of the Ennore wetland complex and water logged, no clearance would have 

been granted.  
 It is prayed that this Hon’ble Tribunal be pleased to take this affidavit and 

 videos, photos and documents on record and thus render justice.  
 
 Solemnly affirmed and signed his name  ]   Before Me 
 This the 1st day of December, 2021 ] 
 At Chennai      ]  Advocate : Chennai 
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Polymer Park Site on 1996 CZMP Map 
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Tamil Nadu-Polymer Project Site

LEGEND:

Tamil Nadu-Polymer Project Site
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Polymer Park Site on 1997 Map 
5



Polymer Park Site on 2018 CZMP Map 
6



7



8



01/12/21, 10:09 PMGmail - Your files (Videos and photos in Appeal No. 11 of 2020 - NGT) have been sent successfully!

Page 1 of 2https://mail.google.com/mail/u/0/?ik=b889c30fa5&view=pt&sear…sg-f%3A1717959562793083892&simpl=msg-f%3A1717959562793083892

Yogeshwaran Amarneethi <yogeshwaranadv@gmail.com>

Your files (Videos and photos in Appeal No. 11 of 2020 - NGT) have been sent
successfully!

TransferNow <noreply@transfernow.net> Wed, Dec 1, 2021 at 9:21 PM
To: yogeshwaranadv@gmail.com

Your files (Videos and photos in Appeal No. 11 of
2020 - NGT) have been sent successfully.

57 files, 4.61 GB total ● Files available until : 12/08/2021 at 3:51 PM (GMT)

Thank you for using TransferNow. We will send you an e-mail to tell you which

of your contacts downloaded or has not yet downloaded your files.

You wrote :

Please acknowledge receipt of the files. Please also download the files on receipt. 

The link may not be be perpetually alive. Thank you. rest of the files are being 

sent in a separate link. 

3 Recipients

rameshv23@gmail.com, srihariramji99@gmail.com, 

sns2358@yahoo.co.in
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01/12/21, 10:09 PMGmail - Your files (Videos and photos in Appeal No. 11 of 2020 - NGT) have been sent successfully!

Page 2 of 2https://mail.google.com/mail/u/0/?ik=b889c30fa5&view=pt&sear…sg-f%3A1717959562793083892&simpl=msg-f%3A1717959562793083892

Download

Download link

https://www.transfernow.net/dl/20211201gUDQd3uW/xNZ5QbfL

57 files (4.61 GB)

1 DSCN8202.MP4

2 DSCN8206.MP4

3 DSCN8207.MP4

4 DSCN8208.MP4

5 DSCN8209.MP4

...

Manage notification receipt

View this transfer

Get more with TransferNow Premium

To be sure to receive our emails, please add the address noreply@transfernow.net to your contacts.

About TransferNow - Get help - Service status - Terms of use

Want to change how you receive these emails? Unsubscribe
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01/12/21, 10:10 PMGmail - Thanks for using SendGB. File(s) has been sent 3 user(s)

Page 1 of 2https://mail.google.com/mail/u/0/?ik=b889c30fa5&view=pt&sear…sg-f%3A1717959686649363203&simpl=msg-f%3A1717959686649363203

Yogeshwaran Amarneethi <yogeshwaranadv@gmail.com>

Thanks for using SendGB. File(s) has been sent 3 user(s)

SendGB.com No-Reply <noreply@sendgb.com> Wed, Dec 1, 2021 at 9:23 PM
Reply-To: "noreply@sendgb" <noreply@sendgb.com>
To: yogeshwaranadv@gmail.com

Thanks for using SendGB.

The file(s) have been sent to the recipients.

It will be destroyed after 1 Week.

Receivers   srihariramji99@gmail.com
sns2358@yahoo.in
rameshv23@gmail.com

Download Link   sendgb.com/1GT9aXUKg0e

Password   

Your Message   Rest of the videos in appeal 11 of 2020 - NGT

Destructed at   8.12.2021 | EXTEND TIME

By clicking the "Extend time" button, you can extend the storage period of files up to 1 year.

File(s) Size   1.92 GB
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01/12/21, 10:10 PMGmail - Thanks for using SendGB. File(s) has been sent 3 user(s)

Page 2 of 2https://mail.google.com/mail/u/0/?ik=b889c30fa5&view=pt&sear…sg-f%3A1717959686649363203&simpl=msg-f%3A1717959686649363203

File(s) Name   DSCN8201.MP4

DSCN8203.MP4

DSCN8204.MP4

DSCN8205.MP4

flamingo - ENNORE 001.mp4

DOWNLOAD FILE(S) EXTEND TIME

Please add noreply@sendgb.com e-mail address to your contact list so that our e-mails can reach you.

www.sendgb.com

Free, fast and easy file upload & share !

Please do not reply to this email.

You can write to the following e-mail address to contact us.

info@sendgb.com
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